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Yot T IIE@/Date of Pronouncement 16-11-2018

IA/ORDER
This assessee’s appeal for assessment year 2018risés against the

Commissioner of Income-tax (Appeals)-13, Kolkaterder dated 20.1.2017 passed
in case No0.86/ CIT(A)-13/W-43(3)/Kol/2016-17 invalg proceedings u/s. 143(3) of
the Income Tax Act, 1961; in short ‘the Act'.

Case called twice. None appeared at assessee’st loiedlspite service of notice.

It is accordingly proceedesk parte

2. | notice at the outset that the CIT(A) has pddss lower appellate order ex
parte against the assessee for not having putpeasgnce during the course of lower
appellate proceedings. He has affirmed assessmadindgs making various
disallowances / additions of license fee, commisgiaid without TDS, no statement
of interest income, contractual income and on astai Chapter VIA involving
restricting figures oR32,87,7312,59,413,314,318,%23,000 & 56,035 totaling to
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%36,20,497/-. Learned Departmental RepresentatiNe ta dispute that the CIT(A)
has not discussed of this issue in its lower appelbrder nor there is any finding
therein that assessee had not put in appearance timan once at least in lower
appellate proceedings. | therefore restore theamisappeal back to CIT(A) for
appropriate adjudication on merits as per law afidfording three effective
opportunities of hearing.
3. This assessee’s appeal is accepted for statipticpose in above terms.

Order pronounced in open court on 16/11/2018
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